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HARYANA GOVERNMENT
HOUSING DEPARTMENT
Notification
The 24th April, 2018

No. 2/14/2013-2Hg.— In exercise of the powers conferred by clause (d) of Section 74 of the Haryana Housing
Board Act, 1971 (20 of 1971), the Housing Board Haryana, with the previous sanction of the Haryana Bureau Public
Enterprises conveyed vide their memo No.20/14/2017 /Asstt./ HBPE (FD) dated 08.02.2018 hereby makes the
following regulations further to amend the Haryana Housing Board (Recruitment and Conditions of Service of
Officers and Employees) Regulations, 2006, namely:-

1. These regulations may be called the Haryana Housing Board (Recruitment and Conditions of Service of
Officers and Employees) Amendment Regulations, 2018.

2. In the Haryana Housing Board (Recruitment and Conditions of Service of Officers and Employees)
Regulations, 2006 (hereinafter referred to as the said rules), for the existing Appendix- B against Serial Numbers
1,2,9,11,12,20,21,22,23,24,26,33,34,35,36,38,41,63,64,65 & 66 for the exiting entry, following shall be substituted
namely:-
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Appendix B
(See Regulation 6)

Sr. Designation of the Qualification & Experience for | Qualification &  Experience for
No. Post Direct recruitment Appointment other than by direct
recruitment.
1 Chief Accounts (1) Qualified Chartered Accountant | By Transfer/ By Deputation.
Officer with five years experience in | Officer of equivalent rank from the
relevant field. Finance Department, Government of
(i1) Hindi/Sanskrit upto Matric | Haryana.
Standard.
2 Law Officer (i) Lawyer with five years | By Transfer/ By Deputation
experience Deputy District Attorney from the
(il)) Hindi/Sanskrit upto  Matric | Prosecution Department, Government of
Standard. Haryana
9 Estate Manager B.Com., L.L.B. and is also computer | By Promotion
literate. Law Graduate (Professional) with five
Hindi/Sanskrit upto Matric Standard. | years of service as Group-C employee and
should be computer literate.
11 Accountant B.Com 1st Division, knowledge of | By Promotion
Hindi/ Sanskrit upto Matric Standard | Five years service as Accounts Assistant.
and is computer literate.
12 Accounts Assistant (1) B. Com and should be computer | By Promotion
literate 5 years service as Accounts Clerk and
(Direct recruitment only in case | should be computer literate.
no Accounts Clerk is available
for promotion);
(i) Hindi/Sanskrit upto  Matric
Standard.
20 Chief Engineer - By Promotion
Three year service as Superintending
Engineer provided the total service as
Assistant Engineer, Executive Engineer
and Superintending Engineer is more than
25 years.
By Transfer/ By Deputation
Chief Engineer from any State Govt.
Department and Board/ Corporation of the
State Government.
21 Superintending - By Promotion
Engineer Seven years of service as Executive

Engineer (Civil).

By Transfer/ By Deputation
Superintending Engineer (Civil) from any
State Govt. Department and Board/
Corporation of the State Government.
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Sr.
No.

Designation of the
Post

Qualification & Experience for
Direct recruitment

Qualification @&  Experience for
Appointment other than by direct
recruitment.

22

Executive Engineer,
(Civil)/ Head Quarter

By Promotion

Engineering degree from a recognized
Institution in the relevant branch with
Eight years of service as Assistant
Engineer (Civil).

By Transfer/ By Deputation

Executive Engineer (Civil) from any State
Govt. Department and Board/ Corporation
of the State Government.

23

Assistant Engineer

Qualified Engineer with a degree in
the relevant discipline from a
recognized Institution with
knowledge of Hindi/Sanskrit upto
Matric Standard (50% by direct
recruitment).

By Promotion

50% by promotion from the following
categories :-

1) From the Junior Engineer (Civil)/
Assistant Sub Divisional Engineer (Civil)
(Diploma holder) of the Housing Board
Haryana. 35%.

(ii))  From the Circle Head Draftsmen
(Diploma holder) of Housing Board
Haryana with minimum 2 years service in
the Board 2%

(iii))  From the Junior Engineers (Civil)
/Assistant Sub  Divisional Engineer
(Civil) of Housing Board Haryana
Possessing BE/AMIE  degree  with
minimum 5 years service in the Board

11%.
(iv)  From the Draftsmen of = Housing
Board Haryana Possession BE/AMIE

degree with minimum 5 years service in
the Board 2%.

24

Assistant Engineer
(Electrical)

Qualified Engineer with a degree in
the relevant discipline from a
recognized Institution with
knowledge of Hindi/ Sanskrit upto
Matric Standard (60%).

By Promotion.

(i) From the Junior  Engineers
(Electrical)/ Assistant Sub Divisional
Engineer  (Electrical)  (Diploma
holder) of the Housing Board
Haryana. 30%

(ii) From the Junior  Engineers
Electrical)/ Assistant Sub Divisional
Engineer (Electrical) of Housing
Board Haryana Possessing
BE/AMIE degree. 10%.

26

Circle Head
Draftsman

Five years of service as Divisional Head
Draftsman.
By Transfer / By Deputation

Circle Head Draftsman from any State
Govt. Department and Board/ Corporation
of the State Government.
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Sr. Designation of the Qualification & Experience for | Qualification &  Experience for
No. Post Direct recruitment Appointment other than by direct
recruitment.
33 Town Planner (i) Graduate in Town Planning | By Promotion
from a recognized University | Five years experience as Assistant Town
and member of the Institute of | Planner.
Town Planners (India) with at By Transfer/ By Deputation
least five years experience in | Town Planner from any State Govt. any
relevant field in town planning | pepartment and Board/ Corporation of the
in a reputed town planning firm | g¢ate Government.
after graduation.
(i) Hindi/Sanskrit upto  Matric
Standard.
34 Architect (1) Graduate in Architecture from a | By Promotion
recognized  Institution  and | Five years experience as Assistant
registered with the Council of | Architect.
Architecture. ~ Five  years | By Transfer/ By Deputation
experience in relevant field in a | Architect of equivalent rank from the any
reputed design organization after | pepartment of the State Government or
graduation. Board/  Corporation of the State
(i) Hindi/Sanskrit upto  Matric | Government with working knowledge of
Standard. AUTOCAD.
35 Assistant Architect (i) Graduate in Architecture from a | By Promotion
recognized  Institution  and | Five years experience as Architectural
registered with the Council of | Assistant
Architecture. ~ Five  years | By Transfer / By Deputation
experience in relevant field in | Agsistant Architect of equivalent rank
any  Govt.  Department/ | fiom the any Department of the State
Organization or in a reputed | Goyernment or Board/ Corporation of the
design organization. Working | State  Government  with  working
knowledge of latest software in | ynowledge of AUTOCAD.
architecture design.
(i1) Hindi/Sanskrit upto  Matric
Standard.
36 Assistant Town (1) Graduate in Town Planning | By Promotion
Planner from a recognized University | Five years experience as Planning
and member of the institute of | Assistant.
Town Planners (India). Person By Transfer / By Deputation
having experience in relevant | Aggistant Town Planner of equivalent rank
field shall be given preference. from the any Department of the State
(i) Hindi/Sanskrit —upto  Matric | Government or Board/ Corporation of the
Standard. State Government.
38 Architectural (i) Diploma in  Architectural | By Promotion
Assistant Draftsmanship. Working | Five years experience as  Senior
knowledge of AUTO CAD is | Draftsman.
essential. By Transfer / By Deputation
(i) Hindi/Sanskrit —upto  Matric | Architectural Assistant of equivalent rank
Standard. from the any Department of the State
Government or Board/ Corporation of the
State Government.
41 Assistant Draftsman Diploma in Architectural -
(Town Planning) Assistantship with working
knowledge of AUTOCAD and

having knowledge of Hindi/Sanskrit
upto Matric Standard.
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Sr. Designation of the Qualification & Experience for | Qualification &  Experience for
No. Post Direct recruitment Appointment other than by direct
recruitment.
63 Administrative - By Promotion / Transfer
Officer Minimum 2 years service as Supdt.
(Admn.).
64 Net working BE/BTech/M.Tech (Computer | -
Engineer (for IT Science /IT/Electronics &
Cell) Communication) in 1st Division or
M.Sc (Computer Science /IT) in 1st
Division.
65 Programmer Ist Class BE/ B. Tech. in Computer | -
(for IT Cell) Science./ MCA having three years
experience in relevant field.
66 Junior Programmer Ist Class Graduate with one year | -
(for IT Cell) P.G. Diploma in Computer
Programming from any recognized
University/ equivalent Data Entry
Operator recognized course or B.Sc.
(Computer Science) in 1st Class.
SATPAL SHARMA,
Chief Administrator,
Housing Board Haryana,
SHRIKANT WALGAD,
Principal Secretary to Government Haryana,
Housing Department.
[65-1]

56226—C.S.—H.G.P., Chd.




